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At the request of the rival 

counsels, adjourned to 12.4.1996. 

MEMBLR (ADMNISTRATIVE) 	 ., 

hri .Mjshra, on behalf of 	- 
hri Ganeswar Rath seeks permission 

to withdrew the Original Application, 

He is permitted to withdraw the same. 
The Original Pplication is dismissed 
as withdrawn. 6 hri B.IK.Bal,learned 

	

dditionc1l standing Counsel is present. 	' 	
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